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Shrlmatl Renu Chakravartty : What 

18 that question ?

Mr. Speaker : Whether any provision 
is going to be made in this respect in the 
Pcople*8 Representation Act ?

Dr* M. M. Daa : The Inter-Univer­
sity Board at the instance of the Allahabad 
University took up this  question and 
recommended that it may be made an 
ofTcnce in our election laws that whoever 
will use students for  election campaijm 
that candidate will be disqualified.   ̂ 
referred the matter to the Ministry of 
Home Affairs and the Ministry of Home 
Affairs referred the matter to the Elec­
tion Commission ana the Ministry of Laŵ 
and it was ultimately considered not 
feasible.

Shrimati Renu Chakravartty 1 May
I know if it has been brought to the notice 
of Government that in a recent election 
where the Mayor of Calcutta was a candi­
date the teachers of corporation schools 
were used for election campaign, and if 
so, whether any circular has been sent to 
debar such teachers being used for election 
oampaign ?

Mr. Speaker : Order, Order.  I do 
not think that arises out of the question 
that has been tabled.

Shri Gadillngana Gowd s May  I
know whether any punishment is contem­
plated against the parents if the students 
are used for election campaign ?

Mr. Speaker : The question of puni* 
shment has been dropped.

Shrl Raghavaiah: What should be the 
age of the students >\ho....
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Shrl K. G. Dethmukh : May I know 
whether the  Government  of Madhya 
Pradesh had requested to open such a 
factory or the Government of India on 
their own are opening the factory in Madhya 
Pradesh ?  If it is at the request of the 
Madhya Pradesh Govemmtot, may I 
know whether the Government of Madhya




